15.03 hrs

Motion Regarding Suspension of Members from the Service of the House
Under Rule 374

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF MINORITY
AFFAIRS (SHRI KIREN RIJIJU): Sir, I beg to move:

That this House, having taken a serious note of the misconduct of Shri B. Manickam
Tagore, Shri Amrinder Singh Raja Warring, Shri Gurjeet Singh Aujla, Shri Hibi Eden,
Dr. Prashant Yadaorao Padole, Adv. Dean Kuriakose, Shri S. Venkatesan and Shri
Chamala Kiran Kumar Reddy in utter disregard to the House and the authority of
the Chair through reaching to the Table of the Secretary-General and other officers
in the well of the House and throwing papers on the Chair, and having been named
by the Chair, resolves that the above-mentioned Members may be suspended from
the service of the House for the remainder of the Session under Rule 374 (2).
(Interruptions)
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HON. CHAIRPERSON: Everybody, please be seated.

(Interruptions)
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The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, February 4, 2026/Magha 15, 1947 (Saka).

* English translation of the speech originally delivered in Telugu.
* English translation of the speech originally delivered in Telugu.

* Expunged as ordered by the Chair.



